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Seventeenth Loksabha
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Title: Introduction of the Labour (Welfare and Rehabilitation) Bill, 2020.
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to constitute a
Labour Welfare and Rehabilitation Authority to look into the
dynamic trends in the labour market, provide for schemes to
give interest free loans to workers un-employed for certain
periods, issue guidelines for social sector schemes including
universal basic income for all working in private and public
sector, provide for wages during non-work tie for seasonally
employed workers, provide for hardship bonus for plantation
workers, formulate schemes for rehabilitation of workers of
closed industries and for all matters connected therewith or
incidental thereto. ”

The motion was adopted.
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